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2545. Shri T. B. VMal Rao: WiU 
the Minister of Food and Agricalture
be pleased to state ;

(a) State-wise figures for 1954-55 
of areas (in units of 1000 acres) that 
got advantage of irrigation under 
each of the heads in the tabulated 
statement at page 221 of the First 
Five Year Plan, viz-, for (a) new 
wells, (b) old wells, (c) tube wells
(d) tanks, (e) pumping installations 
on rivers, (0 pumping installations on 
wells, (g) Dams. Channels etc. and
(h) the total for each of the States 
and also for the whole of India ; and

(b) similar figures for 1954-53 cor­
responding to those in statement at 
page 222 of the First Five Year Phn 
for areas reclaimed by (a) Central 
Tractor Organisation, (b) State Trac­
tor Organisation, (c) Private parties 
with State help, (d) Other means in­
cluding fallows, (e) Land developed 
by bunding, and (0 land developed 
by mechanical cultivation?

The Mintoter of AgricnltiBe (Dr. 
P . S. Dedmmkh): (a) and (b). Two 
statements containing in required m- 
fonnation are laid on (he Table of

the House. [See Appendix XV, anne- 
xure No. 28.]

E m pl o y m e n t  E x c iu n g e

2546. Shri Sangaima: Will the Mi­
nister of Labour be pleased to state:

(a) whether the Government of 
Orissa have been asked to expand 
their directorate of Employment Ex­
change in view of industrial potential 
in the State of Orissa in the course of 
Five-Year Plans; and '

(b) if so. to what extent and in 
what manner ?

The Deputy Minister of Labour 
(Shri Abid AU): (a) and (b). It is pro­
posed to expand the Employment 
Service in Orissa during the Second 
Five Year Plan and the extent and 
manner of expansion is under con­
sultation with the Stats Government.

Y a w s  D isba sb

2547. Shri Sanganna: Will the Mi­
nister of Health be pleased to state:

(a) whether Government are aware 
of the inter-State Yaws disease con­
trol scheme '  which Government of 
Orissa have been working out in col­
laboration with the Government of 
Andhra and Madhya Pradesh ; and

(b) if so. whether any assistance 
has been sought for from the Centre ?

The Deputy Minister of Health 
(Shrimati Chandnuekliar): (a) Yes. 
A  Plan of Operation for an Anti­
Yaws Campaign covering those parts 
of India where Yaws was known to 
be prevalent, namely, the States of 
Macmya Pradesh. Hyderabad, Madras 
and Orissa, was signed by the Gov­
ernment of India in 1951. The pro­
gramme envisages a coordinated cam- 
p aip  in all the four States, with the 
assistance of the World Health Orga­
nisation and the UNICEF. The cam­
paign in Orissa was inaugurated in 
January. 1956 and the field work was 
actually taken up about the middle of 
March 1956 in the Malkangiri Taluk 
of the District of Koraput, where the 
disease is prevalent especially amongst 
the Adivasi population.




